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INTRODUCTION

1, the Chairman, Committee on Public Undertakings having been
-authorised by the Committee to submit the Report on their behalf,
present this Third Report on Action Taken by Government on the re-
commendations contained in the §7th Report of the Committee on
Public Undertakings (Seventh Lok Sabha) on Central Coal Washe-
ries Organisation.

2. The 87th Report of the Committee on Public Undertakings
1983-84 was presented to Lok Sabha on 25 April, 1984, Replies of
Government to all the recommendations contained in the Report were
received by 20 March, 1985. The replies of Government were con-
sidered by the Action Taken Sub-Committee of the Committee on
Public Undertakings (1985-86) on 6 August, 1985, The Committee con-
sidered and adopted this Report at their sitting held on 8 August, 1985.

3. An analysis of the action taken by Government on the recom-
mendations contained in the 87th Report (1983-84) of the Committee
is given in Appendix II.

New DeLHi; K. RAMAMURTHY,
August 12, 1985 Chairman,
Sravana 24, 1907 (Saka) Committee on Public Undertakings.
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CHAPTER—I
REPORT

The Report of the Committee deals with the action taken by Gov-
ernment on the recommendations contained in the Eighty-Seventh
Report (Seventh Lok Sabha) of the Committee on Public Under-
takings on Central Coal Washeries Organisation which was pre-
sented to Lok Sabha on 25 April, 1984.

2. Action Taken Notes have been received from Government in:
respect of all the 29 recommendations contained in the Report.
These have been categorised as follows:—

(i) Recommendations/observations that have been accepted by
Government

S. Nos. 1--15, 18, 20, 22, 23 and 26—29.

(ii) Recommendations/observations which the Committee do-
not desire to pursue in view of Government’s Teplies
S. Nos, 17 and 19

(iii) Recommendations/observations in respect of which re-
ply of Government have not been accepted by the Com-
mittee

-Nil-

(iv) Recommendations/observations in respect of which .final
replies of Government are still awaited
S. Nos. 16, 21, 24 and 25.

3. The Committee desire that the final replies in respect of re
commendations for which only interim replies have been given by
Government should be furnished to the Committee expeditiously.

The Committee will now deal with the action taken by Govern-
ment on some of their recommendations.

A. Committees appointed to eramine various aspects of working of
CCwWO

v S. No, 4 (Paragraph 2.20), S. No. 5 (Paragraph 2.21), S, No. 11
%, (Paragraph 2.53), S No, 15 (Paragraph 2.57), S. No. 16. (Paragraph
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2.78), S No, 21 (Paragraph 2.87) and S. No, 24 (Paragraph 4.14).

4. In pursuance of the Committee’s recommendations, a number
of Committees have been appointed to go into various aspects of the
working of CCWO. For example, a Committee has been set up to
investigate into the reasons for low capacity utilisation in Dugda I
& 11 washeries. A Committee has also been set up consisting of
experts from coal and steel industries to review the existing link-
ages of raw coal to washeries and to suggest optimum linkages for
raw coal as well as washed coal. Another Committee has been
appointed to investigate into the circumstances under which there
has been huge accumulation of middlings. Yet another Committee
has been appointed to investigate into the working of weigh-bridges
at CCWO washeries. Similarly, one more Committee has been
appointed to identify the surplus inventories.

5. The Committee would like to emphasise that all these Com-
" mittees should function under time-bound programmes and submit
their Reports!findings by specified dates so that necessary steps are
taken by the Government/Company to arrive at proper decisions for
implementation at the earliest, The Committee would also emphasise
that the progress made in the work of these Committees may be
suitably monitored. Further there should be some coordination at an
appropriate level to cnsure that there is no duplication of effort by
these Committees and contradictory recommendations on the same
or allied issues by different Committees are avoided.

6. The Committee would also be interested to be apprised in due
course about the recommendations made by these Committees and
the action taken in pursuance of these recommendations,

B. Performance of the Washeries

S. No. 6 (Paragraph No, 2.22)

7. Dealing with the question of capacity utilisation of CCWO,
washeries, the Committee had observed that the constraints which
inhibited the utilisation of the installed capacity had not been
eliminated and allowed to persist even after the lapse of a long period
of more than 10 years. The Committee had expressed their dis-
appointment at the lack of efforts on the part of authorities to set
right the deficiencies affecting the performance of the washeries.

8. In their reply, the Government have stated that long term plans
had been drawn by CCWO/BCCL for improving the performance of
‘the washeries. These plans were in various stages of implementation.
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It has been also stated that the five long-term projects undertaken
in this connection were expected to be completed latest by March,
1985,

9. The Committec would like to be informed whether these pro-
jects have since heen completed and in case they have not been com-
pleteii so far, the expected (date of their completion may be indica-
ted, The reasons for slippages, if any, may be explained.

C. Utilisation of the available resources of Coal in the country
Recommendation S. No. 15 (Paragraph 2.57)

10. In the context of available resources of prime coking coal and
the washing facilities available in the country, the Committee had
pointed out that there was need for introducion changes and modifi-
cations not only in the collieries and washeries but also in the steel
plants and thermal power plants so that they could be run with the
quality of coal available in the courtry,

11. In their reply Government have stated that there was conti-
nuous coordination between the Department of Steel and Depart-
ment of Coal in so far as supply of coking coal to steel plants was
concerned. In the case of thermal plants, it has been stated that
even at the pre-investment stage, the quality of coal likely to be
supplied to these plants is made known to them to enable them to
design their boilers accordingly.

12. It is heartening to note that coordination is maintained bet-
ween the Department of Coal and Department of Steel in the matter
of supply of Coking Coal to Steel plants and close coordination also
exists between various agencies in the Coal and Power sectors in
regard {o thermal plants, However, what needs to be emphasised is
that new technologies should be adopted with a view to ensure that
the stecl plants and thermal power plants are designed or modified
in such a manner that they can be efficiently run with the type of the.
coal available in the country. The Committee would be interested
to know the concrete steps so far taken by the Department of Steel
or the Ministry of Energy in the matter of designing|modifying steel
plants and thermal power stations to match the quality of coking coal
available for feed stocks,



CHAPTER I} ..

RE(OMMENDATIONS THAT HAVE BEEN ACCEPTED BY
GOVERNMENT

Recommendation (Sl. No, 1, Paragraph 1.27)

The Committee note that in June, 1972, a proposal mooted by
Bharat Coking Coal Ltd. for transfer to it of the four washeries of
CCWO, which had been set up by the erstwhile Hindustan Steel
Ltd. (now SAIL), was agreed to in principle by HSL on the consi-
deration that it would ensure better coordination between produc-
tion of prime coking coal and supply of washed coal to the Steel
Plants. In April, 1973, the management of the CCWO washeries
was entrusted to BCCL under the extraordinary device of a Power
of Attorney issued in favour of the CMD, BCCL which enabled him
to manage these washeries pending the de jure transfer of the owner-
ship to BCCL. The peculiar feature of this Power of Attorney was
that this vested power of mangement on the CMD of BCCL and not
on BCCL as Company with the result that it was not the Board of
BCCL which decided matters about washeries but the Board of
SAIL. This created responsibility without authority. Under this
arrangement the Department of Coal provided BCCL with the funds
for capital requirements of the Washeries, while SAIL continued
to pay for all the operational charges for CCWO as well as cost of
raw materials to BCCL. This was a very anamolous position and
very unsatisfactory state of affairs posing intricate problems of
accounting and auditing. Under these circumstances there could not
be effective control over management and operations of washeries
either of SAIL or of BCCL. Although, in the beginning this
arrangement which led to dual control was made as an interim
measure pending formal transfer of CCWO to BCCL, it has continu-
ed for more than 10 years affecting adversely the efficient and
smooth functioning of the washerijes.

Reply of Government

The ownership of the four coal washeries of CCWO held by Steel
Authority of India (SAIL) has been transferred to Bharat Coking:

4
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Coal Limited with effect from 1-10-1983. The Transfer by regis-
tered instrument is, however, still to be done and the necessary
formalities are being worked out by B.C.C.L., and SAIL.*

[Ministry of Energy, Department of Coal O.M. No.
43011|7|83-CRC Dated 28-11-84]

Recommendation (Sl. No. 2, Paragraph 1.28)

The Committee are surprised to find that the question of transfer
of Ownership of CCWO washeries to BCCL was hanging fire for a
period of 10 years as the modus operandi for the transfer of the
assets and liabilities of one Government Company to another Gov-
ernment Company could not be mutually agreed upon for such a
long time. This appears all the more strange particularly because
the rationale behind the transfer of CCWO from SAIL to BCCL
was never in doubt and the proposal had also been specifically
cleared not once but twice, by the Cabinet first in 1976 and again
in 1977, it is also pertinent to recall that the Committee on Public
Undertakings (1980-81) who “having been convinced of the advan-
tage of these washeries ownership resting with the coal company”
had recommended that the owmership be transferred by SAIL to
BCCL forthwith. Despite all these, it was only in September, 1983
that it was mutually agreed upon to effect the transfer w.ef. 1st
October, 1983. This is a typical case of inordinate delay in imple-
menting a policy decision of the Cabinet by the civil servants. It
seems fairly- clear that the authorities concerned had shown less
than ordinary interest in setting the matter, whick cannot but be
deprecated by the Committee. In view of the importance of the
matter and the neglect that it has suffered so far, the Committee
would like Government to ensure that all formalities are completed
without further delay.

Reply of the Government

In pursuance of the transfer of the four Coal Washerieg of the
CCWO from SAIL to BCCL w.ef 1-10-83, steps were taken to eva-
luate the compensation payable by BCCL to SAIL. The valuation
of fixed assets has been completed. In regard to valuation of current
assets, it has been decided that accumulated stocks of middlings and
rejects as on 30-9-83 would continue to beleng to SAIL. It would

At the time of factual verification, Ministry of Steel, Mines »nd Coal (Dep"rtmmt
of Co1) informed th-t draft greement for transfer of Centr-1 Cozl W sheries Orgeni.
sation from Steel Authority of Indin Ltd. to Bh-rat Coking Corl Ltd. has been sent
to SAIL in August, 1984 and is pending finalisation.

(Ministry of Steel, Mines ~nd Cozl, Dep-rtm=nt of Coal, O.M. No. 43011/7]
83-CRC (Vol. IT) dated 25-7-1985). asontln
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be the responsibility of SAIL to sell these and take the realisation.
In regard to dues payable by IISCO to SAIL, it has been decided that
these may be kept out of the settlement of assets and liabilities as
between the SAIL and BCCL.

It may be seen therefrom that several steps have already been
taken to complete the formalities regarding the transfer of coal
washeries from SAIL to BCCL. SAIL and BCCL are taking further
necessary action to complete the legal formalities, early.

[Ministry of Energy, Department of Coal O.M. No. 43011/7/83-
CRC dated 28-11-1984]

Recommendation (Sérial No. 3, Paragraph 1.29)

The interim arrangement, under which BCCL managed the
washeries of CCWO but SAIL, as owner of the washeries, paid for
all the operational charges as well as cost of raw materials was ad-
mittedly not satisfactory. It led to dual control on the activities of
the CCWO which was not at all conducive to efficient functioning
of the organisation. Further not only the objectives envisaged in
transferring the ownership of CCWO to BCCL had not been realised,
the continued dual control has had adverse repercussions on long
term investments and improvements in the working of the washeries.
The Committee recommended that since the dual control has now
ended and ownership has been transferred to BCCL, all necessary
measures, short term and| long term, may be taken to remove the
bottlenecks for improved and efficient functioning of the washeries.

Reply of the Government

The following short-term|long-term action plans for improve-
ments in the capacity utilisation and to improve the quality of wash-
ed coal have been drawnl|envisaged and action has already been
initiated : — '

-Dugda-1
(i) Froth flotation for benefication of the coal.
ii) Replacement of old jigs by modern jigs.
iii) Installation of a stand-by tippler.
iv) Replacement of all the 4 baths,
v) Conversion of multiple-point loading to single. point load-
ing for faster loading of washed coal rakes.

vi) Replacement of the old bunker with an overhead one
with better reclamation facilities.
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Dugda-11

i) . Froth flotation for benefication of the coal.

ii) Replacement of ROM screens by rubber lined screens for
smooth operation with expected reduction in downtime.

iii) Replacement of the existing reclaimer by a modern one.

iv) Installation of a 120 tph crusher for erushing of oversize
coal obtained from the recyling plant.

v) Installation of de-shaling jig.
Bhojudih

i) Replacement of existing jigs with a modern one is under
consideration.

Patherdih

i) Modernisation of the washery in collaboration with USSR
is under consideration.*

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].

Recommendation (SI. No, 4, Paragraph 2.20)

The Committee find that a high powered Committee constituted
in 1970-71 to go into the problem of washeries, had after considering
the past performance and present deficiencies of the washefries, re-
commended lower operating capacities as compared to high mma]
installed capacities. However, a review of the actual performance
of washeries during the last 3 years reveals that except for Bhojudih
Washery none of the washeries could attain even the derated capa-
city in any of the three years. The capacity utilisation has been par-
ticularly low in the case of Dugda-I and Dugda-II washeries during
the year 1982-83. The reasons for very low capacity utilisation in
these two washeries need to be investigated with a view to taking
necessary remedial measures.

frctusl verificztion, Ministry of Steel, Mines zrd Co: 1 (Deprrimere
t

*At the time of
(-fio(!:cl) informed that the longterm/shart-teym plens zre zt wrricus stz ges of implemen-
ta jon,

istry of Steel, Mines and Corl, Depzrtment of Cos 1, O.M. Ncg43011/7/
% 3-CRC  (Vol. II) dated 25-7-1985). asonfall-
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Reply of the Government

A Committee to investigate the reasons for low capacity utilisa-
tion in Dugda-I and Dugda-I Washeries has been constituted on
3-12-1984 by the CMD|BCCL as suggested by COPU.*

{Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].

Cemments of the Committee

Please see Paras 5 and 6 of Chapter I of the Report.

Recommendsation (Sl. No. 5 Paragraph 2.21)

In Bhojudih although the capacity utilisation during the last 3
years has been less than the rated capacity as per project report, it

‘was able to achieve a utilisation level which was more than the
derated capacity in each of the 3 years. The Committee would be
interested to know whether the Bhojudih Washery was free from the
constraints which affected the capacity utilisation in other washeries.
The Committee need hardly point out that such inter-se comparisa-
tions in the matter of capacity utilisation in dffdrent washeries under
CCWO can, besides providing reliable measures for judging the per-
formance efficiency of each washdry, give an in sight of constaints in
capacity utilisation to the managements and prove useful in finding
remedies for short-coming. They would urge that steps may be
taken to maximise the capacity utilisation in each washery.

Reply of the Government

A committee to investigate the reasons for low capacity utilisa-
tion in Dugda-1 and Dugda-l Washeries has been constituted on
31-12-1984 by the CMD, BCCL:*

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].
*At the time of f:ctual verific-tion, Ministry of Steel, Mines & Coal (Depzrtment
of Coil) inform=d that the Committee set up to examine the issue has submitted its
Report which is under ex=mination in BCCL.
(Ministry of Steel, Mines and Coal, Department of Coal, O.M. No. 430117/
83-CRC (Vol. II) dated 25-7-1985(.
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Comments of the Comiiittee
Please see Paras 5 and 6 of Chapter I of the Report.

Recommendation (SL. No. 6, Paragraph 2.22)

The Committee also find that the reasons given for lower capa-
city utilisation in CCWO washeries are more or less the same as
were adduced in 1971 for demating their installed capacities. These
include deterioration in the quality of raw coal, irregular supply of
wagons; irregular off-take of middlings etc. The two additional fac-
tors now coming in the way of capacity utilisation are stated to be
‘power shortage and the plant mafintenance. Thus, the constraints
which inhibited the utilisation of the installed capacity had not been
eliminated and allowed to persist even after the lapse of a Iong pe-
riod of more than 10 years. The Committee are disappointed at the
lack of efforts on the part of authorities to set right the deficiencies
affecting the performance of the washeries.

Reply of the Gwaml_nent

The following long term plans were drawn by CCWO/BCCL and
are In the various stages of implementation. The details are as
follow:—

S1 Project Sanctioned Date of Expectert
No. investment award of  date of
(Rs. in lakhs) work completion
1. Upgradation of small coal, Dugda-I 402°31 31-3-76 ch‘/March
, . 5
2. Upgradation of sinks Dugda-Il 33169 31-3-76 ch./-Match
© 85
4. Installation of Box wagon tippler, )
Dugda-1 . . . 107°0 15-1-80 Mareh’8s
4. Bencficiation of fine coal, Dugda-I .} . 18-6-81  Jan. 1985
350°0

5. Beneficiation of fine ooal, Dugda-IT . 18-6-81 March'8s

The other actions envisaged for improving the performance of
the Washeries are covered in reply to the recommendation No. 3.

{Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].

Comments of the Committee
Please see Para 9 of Chapter I of the Report.
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Recommendation (Sl. No. 7, Paragraph 2.23)

From the data furnished to the Committee it is seen that the
loss in capacity utilisation in the year 1982-83 was as high as 9.10
per cent in Dugda I & II, 17.5 per cent in Bhogudih and 5.5 per cent
in Patherdih Coal Washeries only on account of shortages of
railway wagons for loading of washed coal and for supplies of raw
coal from colliefies to washeries. This is a disturbing state  of
affairs contrary to the impressions that is given from time to time
that there was no dearth of wagons for movement of coal, The
Committee desire that the matter regarding adequate supply of wa-
gons of requisite type for the washellies should be sorted out at the
level of Government.

Reply of the Government

By and large, now there is not much of scarcity of wagon sup-
plies to the washeries in general. However, at time due to some
problems faced by washeries like power failure, breakdowns etc.
Railways withdraw wagons from the closed circuit movement and
put them into open one to avoid wagon detention and it takes a few
days to restore the wagon balance in the disturbed close circuit.
However, the report with railway authorities is regularly maintained
both at Headquarters level and Divisional level through periodic
meeting and reviews,

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
(Vol. II), dated the 20th November, 1984].

Reconmmendation (SL No. 8, Paragraph 2.24)

The rated input capacity of the washeries can be achieved within
4,000 effective working hours per annum. However, the actuals as
regards the effctive operadiing hours on load were always less than
the norms because of increased downtimeishutdown of the plants for
various reasons such as power failyres, raw coal shortages plants
breakdowns and operational problems. The total shut down periods
due to various reasons ranged between 16 and 28 per cent of the
available hours during the last 3 years in all the washeries. Corrective
measures to ensure fuller utilisation of available hours are reported
to have been taken. These inter alia include provision of captive
power supply for Patherdih Washery, review of preventive main-
tenance schedules of plants, taking up of coal upgradation schemes
in Dugd~-] & Dugda-II whsheries. The Committee would watch with
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interest the impact of the remedial measures on the capacity utili-
sation of the washeries.

Reply of the Government

As has been observed by the Committee, the Company has taken
all necessary steps and measures to improve upon 'the capacity
utilisation. As far as the upgradation scheme is concerned, it is ex-
pected to be put into commercial operation by February-March, 1985.*

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
(Vol. II), dated the 28th November, 1984].

Recommendation (SL. No. 9, Paragraph 2.25)

Plant shut-down account of breakdowns of machinery and
operational troubles seem to occur frequeatly. In some of the washeries
as much as 13 to 14 per cent of the total shut-downs were on these
counts. This is clearly indicative of the fact that plants and machinery
are quite old. The Committee, are, therefore, of the view that main-
tenance and replacement of plant and machinery must recewe due

priority.
Reply of the Government

Utmost attention is given to attend to all break-downs of machi-
nery and operational troubles etc. Similarly, the maintenance and
replacement of plant and machinery also receive priority.

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].

Recommendation (SI. No. 10, Paragraph 2.52)

For maintaining the efficiency of blast furnace and avoiding
deleterious effect on steel making furnaces, coal with ash content
not exceeding 17 per cent+0.5% is required to be used in the
steel plants. During the years 1980-81 to 1982-83, as against the
projected norms of 15 to 17 per cent ash content in the clean coal,

*At the time of fzctual verification, Ministry of Steel, Mines & Corl, (Dep: rtment of
Coal) informed that the Polish experts are to visit the site for setting up of figs en-
abling the upgradation plant to be commissioned. BCCL hzs tzken up the m-tter with

\EPIL for arranging visit of Polish experts.

. [Ministry of Steel, Mines & Coal, Dep:rtment of Cozl, O.M. No. 430 11/7/
1 83-CRC (Vol. II) dated 25-7-1985]

K
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the ash content in the clean coal produced by CCWO washeries
ranged between 18.8 and 22.8 per cent. Admittedly there have
been complaints from steel plants @bout high ash content of washed
coal. According to BCCL the main reason for high ash content
in the clean coal was that the raw coal fed in the washeries was
ooming from lower and deeper seams, which were inherently of poor
quality having more of -ash content, The problem had also aggrava-
ted because the overall availability of good quality prime coking coal
had been considerably depleted with the result that prime coking
coal of lower seams with relatively inferior washability characteris-
tics has been supplied to the washeries. The solution to the problem
lay only in increasing the production of good primary coking coal
by identifying potential areas in the various existing mines. The
Committee has been informed that for this purpose the work regard-
ing reconstruction of the entire Jharia Coalfields had been underta-
keén. The scheme is expected to cost about Rs. 5,000 crores and was
likety to take a period of 20 years to complete. This is obviously
a long term plant. But to cope with the immediate requirements
of coking coal of requisite quality for steel plants there is need for
taking short-term and resutt-oriented mieasues.

Reply of the Government

The following short-term programmes have been taken by BCCL
to augment production from higher seam i.e. from X and above. All
these programmes are from existing mines which are at relatively
lower depth (a) Lodhna (b) Burragarh (c) Bhadrachak (d) Loyabad
(e) Hurriladih (f) Madhuband (g) Bagdigi.

The augmented production of better quality coal from the above
sources will result in additional coal availability by 0.15 million
tonnes in the year 1985-86 to 1.2 million tonnes in the year 1989-
90. All these coal will be coming from upper seams (X seam and
above) resulting in better feed-mix of coal to the washeries.

[Ministry of Energy, Department of Coal O.M. No. 4301117/83-CRC
Vol. TN, dated 26-12-1984].

Recommendation (S1, No, 11, Paragraph 2.53)

One of the objectives envisaged in transporting the ownership of
CCWO to BCCL was that with ' re-organisation/reconstruction of
Jharig Coalfields the command areas of the Washeries would be sc!
rationalised as to give coal of the requisite quality depending upo--
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_the technique of the washing in the respective Washeries. The Depart-
ment of Steel feel that there is no judicious distribution of available raw
coal to various coal washeries. The Secretary Coal had in a meeting
held on 23rd September, 1983, also expressed similar feelings when he
observed that “there appeared to be no propgr psocedure for selection
of mines for supply of raw coal to Washeries”, The Committee can-
not but emphasise that immediate steps need to betaken to ensure
that as far & possible raw coal suitable for washing in respective
whsheries should be supplied from the already identified collieries
and seams.

Reply of the Government

With the planned growth in production cnvisaged in re-organisa-
tion/reconstruction of Jharia Coalfield, @#dequate quantity of raw coal
of suitable quality would be available for the existing as well as new
washeries which would come up. With this increase in production
it would be possible to plan judiciou:ly linkage of raw coal to the
various washeries taking into account the design aspect of the’
washeries. Due to number of constraints, for example, acquisition of
land for the projects, availability of power, delay in procurement of
plant and machinery, the Reconstruction Plan has not gone as per
schedule. It must, however, be emphasised that a beginning only has
been made with the reconstruction plan dnd it is premature at this
stage to judge whether the objective envisaged in transferring the
ownership of CCWO washeries to BCCL in so far as rationalisation
of washery command areas is concerned, has been fulfilled.

With the older mines getting exhausted, it is necessary to conti-
nuously review the feed of raw coal to all the washeries, This is done
periodically to ensure that the quality of raw coal fed to any particular
washery is by and large consistent. A Committee has been set up
consisting of experts from the coal and steel industries to sxamine
the existing linkages and to suggest optimum flinkages for the 7th
Five Year Plan. The detailed terms of reference of the Committee
are as under )

1. To go into the entire linkage of coking coal supply to
steel plants, including the demand of coking coal derived
from hot metal production and the availability and there-
by to update the findings of the Chattopadhyay Com-
mittee.

2. To identify new sources for supply of coal of quality ac-
ceptable to the washeries and to the steel plants so as
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to ensure mdintenance of the quality of the coking coai
charged to the ovens.

3. To review the existing linkadges for supply of raw  coal
feed to washeries and the linkages for direct feed supply
to the steel plants and to recommend revision of such
linkages wherever necessary.

4. To review linkages for new washeries which are under
constraction.

5. To recommend measures needed for meeting the gap, if
any, anticipated between availability of raw coal in the
existing mines and under development and the require-
ment of existing and new steel plants,

6. To go into the question of interim supplies to Visaka-

" patnam Steel Plant in view of the possible slippage of
the linked washeries in relation to the commissioning of
the VSP.

[Ministry of Energy, Departiment of Coal O.M. No. 43011|7|83-CRC
dated the 28th November, 1984].
Comments of the Committee
Please see Paras 5 and 6 of Chapter I of the Report.
Recommendation (S1. No. 12, Paragraph 2.54)
Another step that can be taken to minimise the problem of poor
quality feed stock for washeries is coal produced by different collie-

ries of BCCL may be so scientifically blended as to ensure su.ltable
feed for the washeries.

Reply of the Government -

The Committee’s recommendation is noted. The feasibility of

improvement in the existing blending facilities in washeries will be
examined.*

[Ministry of Energy, Department of Coal O.M. No._43011{7|83-CRC
(Vol. I1), dated 16th December, 1984].

\

*At the time of factu:l verification, Mmlst-rv of Steel, Mincs »nd Co~1 (Dep-rim~nt of
Conl) informed that the matter h-s been t-ken up by BCCL with CEMPDIL for pre-
paring the feasibility report. CEMPDIL cxperts have visited the site for prelminzyy
survey.

inistry of Steel, Mines & Co-l, Dep.rtment of Co:l. O.M. No. 43011/7/
3-CRG (Vol. 1I) dated 25-7-1085).
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Recommendation (SI. No. 13, Psragraph 2.55)

The existing washeries which were ongmally designed to process
raw coals of certain ash content are not able to bring down the ash
to the level desired by the steel plants because of increase in the
degree of ash content in raw coal. In order to tackle this problem
some modifications are stated to have already been made in Dugda-I,
Dugds#II and Patherdih Washeries. The Committee desire that it
may be considered if further modifications can be carried out in the
existing plants and equipments with a view to ensure that washed
coal with requisite ash content may be obtained from the availdble
feed stock.

Reply of the Government

The steps which are being taken to improve the quality of washed
coal have been enumerated in replies to Recommendation No. 3.

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
dated 26-12-1984].

Recommendation (S, No. 14, Paragraph 2.56)

The Committee have been informed that R & D division of
BCCL was doing a lot of work, with the help of the Central Fuel
Research Institute, on the question of reducing ash contents of the
washed coal. Some processes like ‘Oil Agglomeration’, ‘deminerali-
sation’ and ‘bleeching’ have been developed and are being tested.
The Committee feel that more concerted efforts are required to be
put in because ultimately only R&D will help us in upgrading the
technology for utilising the abundantly available stocks of raw coal
with high ash content.

Reply of the Government

Under the R&D programme of BCCL, a 2 TPH pilot Plant using
oil aggiomeration technique for beneficiation of fine coal slurry, has
already been installed et its Lodna Washery. Trials have already been
conducted and data and information collected in respect of this tech-
nique for upgrading raw coal slurry, crushed middlings fines and
coai from lower seams of Jharia coalfield.

As per decision in the high power meeting with Director General.
CSIR with CFRI Scientists and BCCL representatives, CFRI have
conducted tests at their 100 kg/hr. bench scale plant to rectify some
engineering problems at 2 TPH plant at Lodna. Based on the results

\i\
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of experiments, CFRI has suggesied some modification/instrumenta-
tion in Feb., '84 which are currently being impiemented and it is
expeaied that 2 TPH plant will be given trial after procurement of
different equipment in November, 1984.

The data obtained in experiments so far conducted in 2TPH
plant at Lodna have been used for scaling up the process from 2 ton-
nes 1o @ 10-tonne per hour demonstratjon plant which is to be instal-
led at Patherdih Coal Washery for indepth study of the process and
engineering aspects for further scaling up alongwith the commercial
availability of the process.*

[Ministry of Energy, Department of Coal O.M. No. 43011|7|83-CRC
(Vol. II), dated 28-11-1984].

Recommendation (S1, No. 15, Paragraph 2.57)

In the context of the available resources of prime coking coal
and the washing facilities in the country, the Secretary Coal painted
a very bleak picture by stating that the country can never become
self-sufficient in the maiter of coking coal of requisite qualit; and
some qudatity of coking coal will always have to be imported to meet
the total requirements of the steel plants. In order to overcome this
constraint in regard to steel production in the country, the Committec
feel there is need for introducing changes and modifications not only
in the washeries and collieries but also in the steel platats. The design-
ing of the new steel plants, and for that matter designing of Thermal
Plants as well, should be done in future in a manner that they are
able to run with the quality of coal available in the country. The Com-
mittec need hardly emphasise that there should be complete and
close co-ordination between the Department of Coal, Stee] and mines
so that there is an integrated approach in ensuring self-reliance in
regard to supply of coking coal for steel production.

Reply of the Government

It is a fact that the resources of prime coking coal in the country
is limited. As per the latest assessment available with us, prime cok-
ing coal forms only 33 per cent of the total coking coal reserves.
There is thus, an obvious imbalance in the resource availability of
prime coking coal in relation to its actual use at the steel plants.

*At the time f ctu-1 verification, Ministry of Stecl, Mires & Cozl (Dep rtment of
Co-1) informed th-t erection of 10 tp.h.. Qil - gglomrr tion plirt is in pregress. <
civil enginecring zctivities hive bren completed. !! rr’

EMinis\ry of Steel, Mincs & Corl, Deprrtment of Corl, O.M. No. 43011/%/
3-CRC (Vol. II) dated 25-7-1985). :
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An analysis of the demand and availability picture of coking coal
for the steel plants for the year 1984-85 has revealed that there would
be shortfall of 0.663 million tonnes in the availability of prime coking
coal. This gap obviously will have to be closed by import. During the
7th plan period also there is likely to be a gap between the demand
availability for the steel plants. The actual position is currently
being assessed by a Working Group appointed by the Department of
Coal and the final picture will be known &iter publication of the
report. '

There is continuous coordination between the Department of
Steel and Department of Coal in so far as supply of coking coal io
steel plants is concerned. A committee has been set up consisting of
experts from coal and steel industries to review the existing linkages
of raw' coal (0 washeries and to suggest optimum linkages for raw

coal as well as washed coal. This Committee has the following terms
of reference:—

1. To go into the entire linkage of coking - cou! supply to
steel plants, including the demand of coking coal derived
from hot metal production and the availabili‘y and there-

by to update the findings of the Cha‘topadhya Com-
mittee.

2. To identify new sources for supply of coal quifity accep-
table to the washeries and to the steel plants so as  to
ensure maintenance of the quality of the coking coal
charged to the ovens.

3. To review the existing linkages for supply of raw coal feed
to washeries and the linkages for direct feed supply to
the steel plants and to recommend revision of such link-
ages, wherever necessary.

- 4. To review linkages for new washeries which are under
construction.

5. To recommend measures needed for meeting the gap, if
-any, anticipated between availability of raw coal in the
existing mines and mines under development and the
requirement of the existing and new steel plants.

6. To go into the question of interim supplies to VSP in view
of the possible slippage of the linked washeries in rela-
tion to the commissioning of the VSP.

The report of this Committee would form the basis of the 7th:
, Plan programme for production and supply of coking coal.
*
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In so far as thermal plants are concerned, there already exists
close coordination between various agencies in the power and the
coal sectors. The quality of coal likely to be produced from the mines
linked to the power stations is informed to the thermal power stations
even at the préinvestment stage, to enable them to design their boilers
to suit the type of coal likely to be supplied.’

[Ministry of Energy (Department of Coal) O.M. No. 43011|7]83-
CRC dated 28711-1984].

Comments of the Committee
Please see Paras 5, 6 and 12 of Chapter I of the Report,

Recommendations (SI. No. 18, Paragraph 2.80)

The Committee note that the main users of the middlings are
the thermab power stations. In terms of a policy laid down by Gov-
ernment in Janudry, 1971, the thermal power stations located near
the coal washeries are required to utilise the washery middlings hav-
ing an ash content upto 45 per cent. Each of the 4 Washeries of
‘CCWO has been linked to particular thermal power station for dis-
posal of middlings. However, the off-take of the middlings by the
-concerned’ thermal power stations has not been commensurate with
the total arisings because the ash content of the middlifigs was more
than the desirable limits, This called for action either to upgrade the
middlings or to modify the thermal plants so that they could consume
middlings with higher ash contents. The Committee have been infor-
med that Dugda-II washery which is presently a 2-product washery
is being converted into a 3-product Washery. Middlings produced by
this washery after convertion will be suitable for the power houses.
The Committee trust that efforts will be made to complete the con-
version work without further loss of time. ’

Reply of the Government

The erection works of DugdaIT Upgradation Plant making it
trom a two product washery to three product one have since been
completed. Commercial operation of the plant is yet to be commis-
sioned fully. As such the exact benefit in terms of ash percentage are

not ascertainable.*

Ministry of Energy (Department of Coal) O.M. No. 43011!7/83-
CRC dated 28-11-1984].

®At the tim~ of £ ctw | verification, Ministry of Stcel, Mines & Co-1, (Dep-rtment of
Coal) informed that the Polish experts rre to vicit the sitc for setting up of figs en-
bling the upgrad-tion pl-nt to br commissioned. BCCL h-s tcken up the m-tter with
FPIL for ~tranging visit of Polish cxperts.
Minictry of Steel, Mines & Corl, Dep: riment of Cozl, O.M. No. 43011/7/
83-CRL (Vol. D) dated 25-7-1985].
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Recommendation (SL. No. 20, Paragraph 2.82)

The Committee were informed that new technologies had been
developed which made it possible to use the middlings with ash con-
tents ranging from 43 to 53 per cent for power generation in thermal
stations. One such. power plant was reportedly using such middlings.
BHEL was also reported to be working on the design of a boiler
which can use middlings with higher ash contents. These are the
steps in the right direction and the Committee wish to stress that
cencerted efforts should be made to enable large arising of middlings
with higher ash contents being put to economic use.

Reply of the Government

A major quantity of middlings is already linked to the functioning
thermal power stations, For burning poorer qualities of middlings as
well as compustible rejects tests have already been carried out at the
BHEL pilot plant at Tiruchy. This fluidised bed combustion process
is expected to be used for power generatior at an appropriate location
in the coalfields and will use washery middlings and rejects to the ex-
tent possible.

[Ministry of Energy (Department of Coal) O.M. No. 43011{7!83-
CRC Vol. IT), dated 28-11-84].

Recommendation (S. No. 22, Paragraph 3.9)

The Committee find that there has been steep increase in the actual
cost of production of washed coal during the years 1979-80 to 1981-82.
In Dugda-I and Dugda-IT washeries the actual cost of producticn per
tonne increase from Rs. 274.07 in 1979-80 to Rs. 390.32 in 1981-82, in,
Bhojudih Washery the actual cost of production per tonne increased
from Rs. 196.33 in 1978-80 to Rs. 284.57 in 1981-82 and similarly
in case of Patherdih Washery the actual cost of production per tonne
increased from Rs. 229.94 in 1979-80 to Rs. 336.40 in 1981-82. The
actual cost of production of the main product (Washed Coal) was also
higher than ths target cost in all the Washeries except Bhojudih dur-
ing all these years. This is indicative of laxity in cost control. The
Committee desire that proper cost control measures may be introduced
and strictly followed.

Reply of the Government

The cost of production will vary from period to period due to

b changing price levels of various inputs. The Company has however
taken all steps to contain the cost of production within the target.costs.

*“here has been some appreciable improvement in this regard. The
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variation between the target cost and the actual cost has come down
quite substantially as can be evident from the following table:

Washery 1981-82 1983-84

1. Dugda I and 11

(i) Target dost Rs. 355°20 Rs. 496°94

(ii) Actual cost .« . . . . Rs. 390°32 Rs. 51452

(iii) 9% of variation 9'9 35
2. Bhoujudih

(i) Target cost. Rs, 2g5°32 Rs. 381-g1

(ii) Actual cost . . Rs. 28457 Rs. 389-08

(iii) %o of variation =) 37 19
3. [Patheridih

(i) Target cost . Rs. 302°60 Rs. 41363

(ii) Actual cost . Rs. 336-40 Rs. 42315

(iii) 4, of variation . . Rs. 111 2°3

[Ministry of Energy (Department of Coal) O.M. No, 43011|7|84
CRC dated 28-11-1984].

Recommendation (S1. No, 23, Paragraph 3.10)

The operating cost in all the washeries has also been gone up in
the last 10 years from a level of about Rs. 21}- per tonne in a level
of about Rs. 73/- per tonne in the case of Dugda-I and II, from Rs. 12/-
to Rs. 39/- in the case of Bhojudih and from Rs. 18/- to Rs. 64/- in
the case of Patherdih. The current level of operating cost in the CCL
Washeries at Kargali, Kdthara, Swang and Gidi is stated to be hardly
60 per cent of the above figures. Another index of efficiency of opera-
tion of washery is consumption of magnetite. The consumption of mag-
netite in all the washeries except Bhojudih has increased from 1.7 Kg.
per tonne to over 3 Kg. per tonne during the ldst 10 years in Dugda-1,
and in case of Dugda-II from 1.86 Kg. to over 4 Kg. per tonne and in
case of Patherdih from 1.30 Kg. to 2 Kg. per tonne. The Committee
recommend that factors leaking to higher operating costs and those
resulting in higher consumption of magnetite may be identified with a
view to taking remedidl measures.
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Reply of the Government

(i) The operating cost in CCWQO Washeries as compared to
CCL Washeries is higher because of (i) Extra handling of
materials including middlings and slurry as compared to
CCWO Washeries; (ii) Freight—It is not normally paid in
case of pit-head washery where the transport is generally
to a short distance.

The increase in operating cost in 1983-84 over 1982-83 has
been mainly due to:

(i) Decrease in yield
(ii) Increase in stores cost
(iii) Increase in wages
(iv) Increase in power cost.
(ii) The increase in consumption of magnetite have been
mainly due to:—

(D) drainage and overflows in the system caused by frequent
power interruptions.

(II) Poor magnetic content of magnetite ore supplies from the

captive magnetite mine of BCCL (Gore Mines) in Dal-

tanganj and the mines belonging to Bihar State Mineral
Development Corporation.

[Ministry of Energy (Department of Coal) O.M. No. 43011}7|84
CRC dated 28-11-1984].

Recommendation (SI. No. 26, Paragraph 4.16)

Now that the question of ownership has been settled the Commit-
tee recommend that the position regarding inventory of stores and
spares may be thoroughly reviewed by the Deptt. of Coal with a
view' to identify the surplus stores. The slow moving stores .and
spares may be segregated ahd earnest efforts may be made to dispose
of the surplus stocks. The committee would like to be apprised of
the outcome of the efforts made in this behalf. There is also
need for laying down proper norms for inventory holdings. While doing
so the inventory holdings of the other washeries of the BCCL may
be kept in view. ’

Reply of the Government

Ta  Action for identification of surplus slow-moving stores and spares
10 }iave already been initiated by constituting departmental committes.

M
Ist
Coi



22

After the surplus stores are identified slow moving stores and spafes
will be segregated and action for their disposal taken.

For laying down proper norms for inventory holdings National
Productivity Council will be engaged who have already been assigned
the task of manpower assessment and O.T. incidence studies. While
laying the norms, NPC will be advised to keep in view inventory hold-
ings in other washeries of BCCL.*

[Ministry of Energy (Department of Coal) O.M. No. 43011{7|84
CRC dated 28-11-19841.

Recommendation (S.. No, 27, Paragraph 5.11)

The Committee find that considering the main responsibilities of
the washeries the standard force for all the washeries had been fixed
in July, 1972. However, the actual staff strength during the years
1980-81 and 1982-83 has been much more than the standard strength.
The Committee was also informed that according to an O & M study
conducted in the washeries standard force had been fixed at 3071
against which the actual strength was 3003. The Committee feel
that for a realistic appraisal of the manpower requirements the
National Productivity Council may be entrusted with a manpower
study as agreed to by the CMD, BCCL.

Reply of the Government

National Productivity Council has been' assigned to take up the
study:**

[Ministry of Energy (Dcpartment of Coal) O.M. No. 43011|7(84
CRC dated 28-11-1984).

Recommendation (SI. No. 28, Paragraph 5.12)

From the data made available to them, the Committee find that
incidence of overtime in CCWO Washeries has increased from a level
of about 12.14 per cent of the wages in 1972-73 to a level of 42.50
per cent of the wages in 1982-83. Interestingly it has been brought
to Committee’s notice that on account of over-time payments made in
the year 1979-80, two of the non executives of the Washeries had to

*At the time of foctucl verifics tion, the Ministry of Stcel, Mines & Coz1 (Depzriment
of Coal) informed that the departmentz] Committee set up by BCCL has submiticd
its Report to BCCL. The sp-res worth Rs.104 lakh r(2pprox.) have been identified
and declared as non-moving/surplus. Actionhas been i nitizted by BCCL for its dispos:!

gMinistry of Steel, Mines & Coal, Department of Coal, O.M. No. 430117/
3-CRC  (Vol. II) dated 25-7-1985]

**A¢t the tim= of factual verification, Ministry of Steel, Mines & Coz1 (Depzrtmen’
of Coal) informed that National Productivity Council has zlrezdy started the job.

&Mil’li!trv of Steel, Mines & Coel, Department of Coal, O.M. No. 43011’
3-CRC (Vol. II) dated 25-7-1985].
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be listed in the published d@ccounts alongwith other officers, who were
earning above Rs. 36,000|- per annum. This discloses the extra-
ordinary heavy payment of overtime pay allowance in the Organisa-
tion. The Committee would urge that justification for such high in-
cidence of overtime payment should be gone into and the remedial
steps taken to ensure that the payments of wages and overtime allo-
wance are commensurate with the level of production and productivity
achieved in each washery. The Committee would commend this
aspect of these study also being entrusted to the NPC.

Reply of the Government

National Productivity of Council has been assigned to take up the
study.* :|

[Ministry of Energy (Department of Coal) O.M. No. 43011|7|84
CRC dated 28-11-1984].

Recommendation (SI. No. 29, Paragraph 6.5)

The Committee find that against the total investment of Rs. 40.36
crores made in the CCWO Washeries, the cumulative profit reportedly
earned by the washeries comes to Rs. 22.90 crores at the
end of 1982-83. This figure is clearly misleading in as much as
it also includes the assessed value of accumulated middlings. Though
the assessed value of the middlings at the end of the year 1982-83 has
been shown in the accounts at Rs, 29.14 crores, this is only a naftional
figures because at one time BCCL felt that accumulated stocks of mid-
dlings are-worth nothing. Obviously, therefore, if no value is assigned
to the middlings; the figures of cumulative profit will get transformed
into one of cumulative losses. The Committee thus find that the
marketability of middlings is crucial to the profitability of the Organi-
sation. They would await the attempts made to dispose of the accu-
mulated middlings and the value realised. For the future the
Committee suggest that on the basis of the experience gained the
inventory of middlings should be realistically valued in order that the
accounts may depict the true picture of financial resuits of the working
of the organisation.

. *At the time of f-ctuzd verification, Ministry of Steel, Mines 7 nd Coz1 (Deprriment of
aml) informed that National Produmvuy Council hzs zlrezdy stirted the job.

[Ministry of Steel, Mines & Cozl, Depariment of Cozl, O.M. No . 43011/7
AL [83-CRC (Vol. II) dated 25-7-1985].
10 .The
MM
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Reply of the Government

The recommendations of the Committee in regard to the need to
value the inventory of middlings on a realistic basis is accepted. How-
ever, we would like to state that the cumulative profit of Rs. 22.90
crores appearing in the accounts of CCWO represents the proﬁt made
in the sale of washed coal to TISCO and IISCO and it is indepen-
dant of the valuation of the middlings because of the washed coal
despatched to the SAIL Steel Plants was being priced on the basis
of actual expenditure. Had there been no despatches to TISCO and
1ISCO there would not have any profit or loss in the accounts of CCWO
as entire washed coal despatches could have been priced and transferr-
ed to the SATL Steel Plants on the cost of production.  The prefit of
Rs. 22.90 crores is, therefore not related to or arising from the valua-
tion of middlings.

[Ministry of Energy (Department of Coal) O.M. No. 43011{7(84
CRC dated 28-11-1584].
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CHAPTER I \

RECOMMENDATIONS WHICH THE COMMITTEE ‘DO NCT .
DESIRE TO PURSUE IN VIEW OF GOVERNMENT’S REPLIES

Recommendation (S1. No. 17 Paragraph 2.79)

Now that the question of ownership of CCWO Washeries seems to
have been finally settled, the Committee can only express the hope that
all out efforts wijl be made to dispose of the accumulated’ stocks of
the middlings and nation’s resources will -not be allowed to go waste.
The Committee would like to be apprised of the precise action taken
in the matter. The Committec would also be interested to know at

what value the middlings 4nd rejects have been transferred to BCCL
at the time of transfer of ownership of these washeries,

Reply of the Government

ar
In a meeting ‘taken by Secretary (Expenditure) on 20-3-84, which
was. attended among others by Secretary (C), Secretary (Steel), DG
(BPE), Chairman (SAIL) etc., it was decided that whatever accumug-
lated stocks of middlings are there, as on 30-9-83, they would con-
tinue to belong to SAIL and it is the responsibility SATL. tq scll these and-
* take the realisation. would * work out, in conjunction with CIL the

modalities of the disposal so that there werg no competition between the
organisations for disposal of middlings. . .

[Ministry of Energy (Department of Coal) O.M. No. 43011(7|83-
o ‘CRC Dated 28-11-84]

Recommendation (S, No, 19. Paragrdph 2.81)

Similarly, a scheme for upgradation of the sinks Of. Bhojudib’
‘washery was stated to be under implementation. The Comm'lttec woulgl
like to be informed of the actual progress made in this project.

-— A Y

. Reply of the Government

In order to upgrade the sinks of Bhojudih Washery,,the. plant was
modified in 1977. However, the scheme could not be put into opera
fion due to various operatiorial constraints which arose as a consequen-
ce of market deterioration in the quality characteristics of th‘e sinks
which was not envisage at the time of taking up the upgradation work

TAMRD R 25
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based on washability an quality characteristic§ of washery sinks to-
wards its upgradation. The Coal characteristics and the corresponding
sinks quality started deteriorating. The deterioration affected not
only the quality characteristics of the sinks meant for upgradation but
also the quality and yield of washed coal, the primé-product of the
Washery . '

Meanwhile, considering ‘the deterioration in the quality charac-.
teristics of the feed stock and difficulties faced for upgrading the same,
certain further modifications were carried out to separate out true
middli'ngs from the Baum Jig circuits of the plant, washing 25 mm-C
size fraction of the raw coal feed. This alternative scheme has been

functioning since 1979 and the mldd.lmgs thus produced are linked to
thermal .power station.

fMlmstry of Energy (Department of Coal) O.M. No, 43011/7/83-
} CRC Dated 28-11-84]
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RECOMMENDATIONS IN RESPECT OF WHICH REPLIES OF
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: COMMITTEE
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- CHAPTERV )
RECOMMENDATIONS IN RESPECT OF WHICH FINAL
REPLIES OF GOVERNMENT ARE STILL AWAITED

Recommendation (SL No. 16 Paragraph 2.78)

A serious problem in the satisfactory functlonufg of the- CCWO -
- Washeries has been the poor off-take of the middlings, which is a
necessary by-product of a coal washery. By the end of the year 1982-
83 the four washeries had accumulated huge stocks of middlings, whose
value was assessed at Rs."29.14 crores. The Committee was dismayed
to learn that the valuation of middlings has been a bone of contention
between the SAIL and the BCCL and sas a vital factor leading to delay
‘in finalisation of modalities for transfer of ownership of the washeries.
This incidentally provides a cue to the lack of efforts on the part of
BCCL to dispose of the accumulated stocks of middlings. After having
taken a position that the, middlings should be passed on by SAIL to
BCCL at nil value, the-BCCL did not obviously put in any efforts
to dispose of middlings lest they were proved wrong. Otherwise there
can be no justification for BCCL to consider that middlings were not
marketable when middlings washery sinks of similar quality of the
other  washeries of Coal India Ltd., were selling in large quantities.
Further in view of ¢he overall shortage of coal supply in the country
it is inconceivable that there is no taker for the middlings. The
Committee, therefore, desire the circumstances undeg which there
was huge accumulation should be 1nvest1gated for -appropriate, action.

Reply of the Government

A ‘Committee has been constituted on 1-10-1984 by CMD/BCCL
to investigate into the circumstances under which there has been huge
accumulation of middlings. The points raised by Central Vigilance
-Commisgion in the matter has also been covered under the terms of
references of the Commitice. The Committee is already on the job
and will be submitting its report shortly.*

(Ministry of Steel, Mines & Coal Department of Coal OM
N6. 43011!7|84-CRC Datcd 20-3-1985)

*At the time of factual verification, Mmstry of Stecl, Mines & Cozl (Dc]:mtmmt of
Cozl mformed that the Committee set up to examine '.hc issue has submitted its Repor’
which is under examination in BCCL.

[Ministry of Stecl, Mines & Coal, Depurtment of Coal, OM No. 430
83-CRC (Vol. 11) dated 25-7-1985]. -
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~ Comments of the Committee
Please see Paras 5 and 6 of Chapter I of the Report.

. Regommenidmbn (Sl No. 21, Paragraph 2.87)

-
In their report under Section 619(3) of the Companies Act, 1956
» on the accounts of CCWO for the year 1981-82 the statutory auditors
have brought out that proper records of receipt and despatch of coal
Srom washeries have nat been maintained. This is. due to the fact
that washery weigh bridges have remained out of order for months
together. The Committee also pote from the evidencg of the under-
takings that weigh-bridge have not only remained out of order for
long period, their repair has also taken very long time. The Com-
mittee would like the Government to investigate such past cases with
a ‘view to pin point responsibility for failure in proper maintenance
etc. The Government should also assess the amoynt of losses suffered
by the Organisation due to weigh-bridges being out of commission for
long periods. The Comymittee feel concerned about the lack of care
in maintaining the weigh-bridge and would like to stress that proper
attention should be paid to ensure that the weigh bridges remain in
working order all the time. Wherever necessary -the old weigh-
bridges may be replaced by new ones in a phased manner.

Reply of the Government

A Comnmittee has been constituted on 30-11-84 by CMD|BCCL
to investigate into the working of weigh-bridges at CCWO Washeries.*

" (Ministry of Energy, Department of Coal O.M. No. 43011783-
CRC Dated 26-12-84)

Comments of the Committee

Please see Paras 5 and 6 of Chapter I of the Report.
Recommendation (Sl. No. 24, Paragraph 4.14)

‘As on 31st March, 1983 .the CCWO Washeries and inventory
holdings, comprising of finished, semifinished products, raw materials
and stores and spares, of the order of Rs. 45 crores. Apart from the
accumulated stocks of middlings which accounted for inventory worth

N 7

At the time of fuctual verification, Ministry of Steel, Mines & Coal (Depertment of
* informed that the Committee set up to examine issues have submitted their
T2} which is under examination in BCCL,

- inistry of Stcel,'M.ines & Coz1, Department of Coal,"O.M. No. 43011/7/
10 ;lxlfl E.g-CRC (Vol. T1) dated 25-7-1g85). ’
PLJ SPLJ PRy
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Rs. 29.14 crores steres and spare constitiited the other maior compo-
nents of the inventory holdings. At the end of 1982-83, the inventory
holdings on acount of stores and spares stood at Rs. 10. 13 crores. This
reprmnted 29 months cohsumptions of stores and spares.
It is interesting to note that in 1970-71 one of the reasons given by
a High Powered Committee for recommendmg lower operﬂtmg capa-
cities for washeries was the non-availability of spares in time. Since
then it appears the stores and spares have been acquired at a faster
pace without taking into account their actuab requirement. The
CMD, BCCL was frank enough to admit that there had been an over
estimation as the purchases were in excess of the real requirement.
The Committee suggest that the over-provisioning be investigated with
a view to fixing responsibility.

" Reply of the Government

A Committee has been constituted to identify the surplus inven-
tories. Further necessary action in the matter will be taken after
receipt of the report, which is awaited.*

(Ministry of Steel, Mines & Coal Department of Coal O.M.
No. 43011|7|83-CRC Dt. 20-3-85)

Comments of the Committee®

Please see Paras 5 and 6 of Chapter I of the Report.

Recommendation (SI. No. 25, Puhgnph 4.15)

It has been stated that since the washeries were owned by SAIL
upto 31-9-1983 and not by BCCL, the Department of Coai had not
looked into the problem of inventories. The Committee would like
to know how the Department of Steel fdiled to review the positiop.
In this connection they would also like to know whether there was
periodic performance review of CCWO at the Goverpment level
since 1972. )

*At the time of fictual verification, Ministry of Steel, M:m-s & Coal (Department
of Coal) mfo:med that the Cofmittee set up to examine the issue has submitted n
Report which is under examimation in BCCL.

(Mlmstry of Steel, Mines & Coal, ‘)c-partmmt of Coal, O.M. No. 43«»
83-CRC (Vol. 11) dated 25-7-1985). _
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Reply of the Government

The action ta#ken report in this regard is be{ng obtained from the
Department of Steel and will be sent separately. '

[Ministry of Energy (Department of Coal) O.M. No, 43011/7/83-
CRC (Vol. II) Dated: 28-11-84]

K. RAMAMURTHY,
New DELHI; . Chaiman,
August 12, 1985 . Committee on Public Undertekings

Sravana 24, 1907 (Saka)
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APPENDIX 1

Minutes of the Fifth sitting of Comrhittee on Public> Undertakings
held on 8-8-1985

The Commlttee sat from 15.30 hrs. to 16.10 hrs.

PRESENT -
Shri K. Ramamurthy—Chairman

MEMBERS

. Shri S. M. Bhattam

. Shri Satyagopal Misra

. Shri Brajamoh&n Mohanty
. Shrimati Geeta Mukherjee
. Shri D. K. Naikar

. Shri Ram Bhagat Paswan
. Shri V. S, Vijayaraghavam
. Shri Ashwani Kumar

. Shri Nand Kishore -Bhatt
. Dr. Shanti G. Patel

o~ JRC BN SRV R P I 8

Fa

SECRETARIAT -

. Shri M. K. Mathur—Chief Financial Committee Officer.
. Shri G. S. Bhasin—Senior Financial Committee Officer.
. Shri Rup Chand—Senior Financial Committee Officer.
OFFICE OF THE COMPTROLLER & AUDITOR' GENERAL OF
INDIA

1. Shri K; N, ;Row—(fhmrman Audit Board and Ex-Officic
' Additional Deputy Comptroller & Audi:
General (Commercial).

’
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2. Shri K. Lakshmana Rao—Secretary, Audit Board.

The Committee considered the following Action Taken Reports. as
approved by the Action Taken Sub-Committee and adopted the
same:—

(i) Action Taken Report on 87th Report of CPU (1983-84) on
Centra] Coal Washeries Organisation.

L J L L 4 L

The Committee authorised the Chairman to finalise the Reports on
the basis of factual verification by the Ministries/Undertakings concern-
ed and Audit and present the same to Parliament.

L . L] L



APPENDIX It
(Vide para 3 of introcuction)

Analysis of action taken b_y Gou ined in the Eighty-seventh

Repert of the Commiltee an Undmah-qt (Seventh LQ‘: Sp“a)

II.

111

1v.

Total numbgr of recommencations made . . . . . . 29

Recommendations that have been aceepted by the Government (Vide re-
cominenaations at $.Nos. 1—15, 18, 20, 22, 23 and 26-9g) . . 23

Percentage to tota! . 79°30

Recommendations which the Committee do not desirc to pursue in view of
Government'sreply (Vide recommendations at $.Nos. 17 and 19). .2

Percentage (o0 total . . . . . . . . 69
Recommendations in rcspcct of whick reph:s of Govcmmem havr not been
accepted by the Commitice . .o . . NuL
Percentage to total . . . . . . . . NIL
Recommendations in rspect of which final replies of Government ars  still
awaited (Vide recommendations at $.Nos. 16, 21, 24 and 25) .4
Percentage to total . . . . . 1380



c.?. U. No. -585:_ .

' ® 1985 By Lok Sabha Secretariar

P:zmsmm uNER RULE 382 OF THE Rﬁr;r.‘s or PrOCEDUSE AND CONDUCT OF
Bosmvess v Lok Sasaa (Srxrs ECITION) AND PRINTED BY THE (GENERAL
E Mmm,aomm oF Invia Press, Minro Roap, New Divar,



	001
	003
	005
	007
	009
	011
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048



